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Minister and the West Bengal Rehabi-
litation Minister and between the offi-
cers of the two Governments, it has
been urged on various occasions by the
West Bengal Government that suffi-
cient land for the rehabilitation of
the agriculturist displaced persons 1is
not available in that State. The only
alternative is to re-settle large num-
ber of agriculturists outside West
Bengal. Eflorts to that effect have been
made but these have met with only
partial success mainly on account of
the reluctance of displaced persons
from East Pakistan to move to re-
habilitation = centres outside West
Bengal. These efforts will continue
tc be made.

Shri B. K. Das: May I know, Sir,
whether any estimate has heen made
of the cultivable fallow lands avail-
able at present in West Bengal?

Shri A, P. Jain: The West Bengal
Government is trying to find out the
fallow lands which can be reclaimed
but I do not know of any consolidated
statement which has been prepared by
that Government.

Shri B. K. Das: May I know how
many more agricultural families are
yet to be rehabilitated in that State?

Shri A. P. Jain: As many of them
as remain over. For the next year
we have an estimate of settling about
25,000 families.

Shri B. K. Das: What is the num-
her of agricultural families that has
been already settled in West 32ngal?

Shri A. P. Jain: 80,000.

[Pandit D. N, Tiwary: May I know
whether FEast Bengal refugees have
refused to settle in places cutside
West Bengal such as PEPSU and
Andamans?

Shri A. P. Jain: They were never
asked to go to PEPSU. Some
families numbering 430 were sent to
Andamans. Most of them have set-
tled there but a few families have
returned.

Shri N. Sreekantan Nair: May T
know whether the squatters’ colcnies
such as Baghajatin and Vijayagarh
are mode! townships and as such. do
the Government intend to logaiise
them?

Shri A. P, Jain: This is a question
about agriculturists.

Shri H. N. Mukerjee: May I know
whether it has come to the no‘ice of
the Government that the offer of land
for purposes of settlement by B=2ngal
refugees by an organisation ~alled the
Colonisation Society in Bihar has been
refused by the Government of Bihar?

Shri A, P. Jain: I have no informa-
tion about it.
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Shri G. P. Sinha: May 1 know
whether the Government of Bihar has
given plenty of opportunity to the
people from East Bengal and they
insisted on settling in one district
only?

SINDHI AS REGIONAL LANGUAGE

*R842. Shri Gidwani: (a) Will the
Minister of Education be pleased to
state 4 whether Government have
received any representations from:
Sindhis living in different States of
India, that Sindhi Language should be
recognised as the 15th Language in the
Eighth Schedule to the Constitution of
India?

(b) Have Government received any
representation from Sindhis living in
Bombay State, that Sindhi Language:
should be recognised as the Regional
Language of the Bombay State?

(c) Have Government received re~
presentations that Sindhi Language in
Dev-Nagri Script should be taught in
the Primary Schools to Sindhi Child-
ren, in all States where Sindhis have
migrated from Pakistan?

The Deputy Minister of Natural Re-
sources_and Scientific Research (Shri
K. D. Malaviya): (a) and (b). Yes.
Representaflions have been received
to the effect that (i) Sindhi should be
included in the list of languages con-
tained in the Eighth Schedule to the
Constitution of India and (ii) a direc-
tive be issued by the President under
article 347 of the Constitution for
recognition of Sindhi as a regional
language in certain States including
Bombay.

(¢) In 1948 the Government of In-
dia had advised the State Governments
to have Sindhi text-books for schools
publistred in Devnagri script. This
brought strong protests from Sindhi
Associations in several places anid the
Government ~ realised that since the
Sindhis themselves were not of one
mind on this question. it was difficult
for the Government to impose its own
decision on them. The Government
was thus obliged to come to the de-
cision that for the present provision
should be made for text books in both
the scripts. leaving the choice tn local
guardians in each place to decide in
what script they would like their
children to be taught. The Govern-
ment hooe that the responsible and
representative Sindhi ooinion will
come to a common decision in this
matter which the Government could
adops.

Shri Gadgil: Are Government
aware that in most of the States where
Sindhis have settled. Devnagri Script
is used both for official and non-offi-
cial purposes?
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_Shri K. D. Malaviya: This ques-
tion refers to the representations from
Sindhis. They wanted Devnagri
scnpg‘.. Later on, there was some p-
position.

Shri  Gidwani: Will not two
ther cucation” 1t ha Text-books are
State to. another will- b’ Aandieaoped
regarding their further education.
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[Maulana Azad: As has been made
clear in the reply, this question came
up before the Government in 1948 for
the first time. Shri Jai Ram Das
Daulatram, then, was a Minister in
the Central Cabinet. I consulted him
and after consultationg we were of the
cpinion that it was advisable to adopt
Devnagari script for Sindhi language
for purposes of imparting education
to the Sindhi children. It would have
made their job easier because they
would hav: learnt Hindi also side by
side. But as soon as we look this
decision and conveyed it to the State
Governments, a storm of protest was
raised by the Sindhis. To begin with,
we received telegram after telegram
and letter after letter; which was fol-
lowed by the representations from the
various Sindhi institutions of Pombay,
Kathiawar and Rajasthan. They in-
sisted that the decision of the Gecvern-
ment was a wrong one, and as a result
of it all the ancient Sindhi literature
would go waste; further adding that
it would create a barrier betwesn the
old and the new literatures. In view
of these developments the Government
had to give in and they decided to
continue using both the scripts till
the Sindhis themselves arrived at a
unanimous decision in this matter.
If the hon. Member has any interest
in this matter, I would advise him to
call a representative conference of the
Sindhis and then to take some unani-
mous decision.]
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[Maulana Azad: One of :my friends
said just now that the population of
Sindhis in Bombay was five iakhs.]

Pandit D. N. Tiwary: Is it the
policy of the Government to recognise
more than one language as Regional
language in all States?
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[Maulana Azad: The hon. Member
is aware how the Constitution has
dealt with issues such as this. If in
a particular area a certain section of
population speakgs a particular
language and is desirous of preserv-
1{1% it. the Government may consider
it.
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[Maulana Azad: It is Arapic or
Urdu whatever you may call it.]

Shri C. Bhatt: I have got a number
of questions to ask.

Mr. Deputy-Speaker: But the hon.
Member did not rise. I have now
called upon the Minister {o answer
the next question.

Shri C. Bhatt: I was not
enough to catch your eye.

lucky

AGRICULTURAL LANDS FOR INTENDING
SETTLERS IN ANDAMAN AND NICOBAR
ISLANDS

*843, Shri P, T. Chacko: Will the
Minister of Home Affairs be pleased
to state whether in view of the great
density of population in Travancore-
Cochin, Government are considering
any scheme to provide lands for agri-
culturists from that State in Andaman
and Nicobar Islands in order to
encourage migration?
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The Deputy Minister of Home
Affairs (Shri Datar): The question
of settling some colonists from Travan-
core-Cochin in the Andamans is un-
der the consideration of Government.

Shri P. T. Chacko: May 1 know
whether the State Government has
made any representation to the Cen-
tral"Govemment regarding this ques-
tion?

Shri Datar: We have not, to my
knowledge, received any representation
from the State Government but the
Prime Minister has received a memo~
randum from about 100 families who
desire to go and settle there.

Shri P. T. Chacko: May I know
whether there is at present any
machinery to encourage migration to
Andamans?

Shri Datar:
machinery.

Shri A. M. Thomas: May I know
whether families from West Bengal
who migrated to Andamans have
given up their lands and returned to-
West Bengal, and if so, what are the
reasons for the same?

There is no such

The Minister of Home Affairs and
States (Dr. Katju): The question:
does not arise but I shall aaswer it.
Some people did return but they have
gone back with additional people and
they are very happy there.

Shrimati Tarkeshwari Sinha: What
is the actual amount of land given to
those persons who have already been
settled there and whether it is given
free or on long-term loan basis?

Dr. Katju: I do not quite catch the
question. Ten acres of land are given
to every settler. A schema has been
sanctioned which will involve a coasi-
derable sum over flve vears. I think
about a crore of rupees or something
like that. Some lands are being
cleared and after their clearance, they
will be delivered to the settlers.

Shri Gopala Rao: May I know whe-
ther the Government have exhausted
all local resources before they consi-
dered the Andamang scheme?

Dr, Katju:
Shri Gopala Rao: Resources of land?

All the local resourcas?

Mr. Deputy-Speaker: How does it

arise out of this?

Shri Nambiar: May I know whe-
ther Government will bring any forece
on the Malayalees to go to Andamans?
An assurance should be given that no
force will be used.





